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purchased the land after the formatioa of 
the society; 

(c) the number of members of thia So-

ciety who are employee. of the LIIIld and 
Building Department of the Delhi Adminis-
tration and the Delhi Development Autho. 

rity ; and 

(d) the names of the member. of the 
Society .. on the 13th November, 1959, lot 
May, 1961 and 21st December, 1966 .how· 
ing their addresses and designation. 

The Millister of Health IUUi Family 
Plannlllg and Works, H __ 'llg and 

Urban Developm_t (Shri K. K. Shah) : 
(a) About 69 acre. of land under roads, 

parks, etc. in Preet Nagar area, Was trans-
ferred by the Coloniser to the Preet Nagar 

Co-operative House Building Society. 

(b) About 105 acres of land lOa. pur. 
chased by about 1,200 members of the so-
ciety prior to 13th November, 1959. No 
member purchased land after the formatioll 

of the society. 

(c) According to the Society, none of 

its members is an employee of the Land and 

Building Department of the Delhi Adminis· 

tration or the Delhi Development Autho-

rity. 

(d) The information required is not 

av.ilable. No co-operative house buildi ... 
""eiety w .. required before 1967 to furnioh 

lists of their memben. 

PREET NAGAR - ~  

HOUSE BUILDING, SocIETY, 

lliLHI 

6055. Shri Ram DUll 

Ad'Ram Charall.: 

Will the Minister of Health'" 7amBs' 
Plannillg alld Work_, R_.ill' and 
Urban Developmellt be pl.ased to atate : 

(a) whether it i. a fact that the Preet 
Nagar Co-operative House Building Society, 
Delhi is being allotted 30 per cent acreage 
of land in addition to the acreage acquired 
from the society, though the compensation 

to be paid to this Society covers the cost of 
land left for Road., Parks, etc. ; 

(b) whether it is also a fact that under 
the elltant policy of the Delhi Administra-
tion for allotment of land in Delhi-Shahdara 

Area this Society, which has a membership 
of about 1420, is entitled to allotment of 
land at the fate of one acre per t 2 members, 
reduced h¥ 15 per cent general cut, i.e. 100 
BCres in all "; and 

(c) if 50, Whether they are being allotted 
near about 175 acres of land? 

The Millister of Health alld Family 
Pla_;Il, and Works, HOUBill. alld 

Urball Developmellt (Shri K. K. Shah) : 
(a) to (c). No. About 1,200 members of this 

Society had purchased 105 acres of land 
prior to 13th November, 1959. In rddi-
tion, about 69 acres of land under roads 

and parks was transferred by the Coloniser 

to the Society. This Society is normally 
entitled to the allotment of land equivalent 
to the area acquired from it. Hov.-ever, 

against an area of 174 acres, only about 

148 acres of land is heing allotted to it. The 
reduction represents the uniform cut of 15 

per cent imposed on the allottable area to 

various societies in Shahdara. 

ALLOTMENT OF LAND TO THE 

RAILWAY BOARD'S EMPLOYFES 

CO-oPERATIVE SOCIETY IN 

DELHI·SHA,HDARA ~ 

6OS6. Shri Ram Dhan : 

Shri Ram Char ... 

Will the Minister of Health alld Family 
Plannillg and Works, Housillg aIld 
UJ'baA Developmellt be pleased to state : 

(0) whether' the Railway Board's Em. 
ployees Co-operative Housing Society had 
been given the commitments with regard 
to the allotment of land in Delhi-Shahdara 
area that the Society would be accommoda ... 
ted in Sector K-12 ; ,and that as far 88 PQssi-
ble this Society would b. QUotted a com-
pact piece of 99 acres of undeveloped land 
in Delhi-Shahdara area ; and 

(b) if 80, whether Government will 
ensure that the said commitments sre hon .. 
oured and Delhi Administration will not be 
allowed to w.riggle out of this commitment 
unilaterally ? 

The Millister of Health IUUi Family 
Planniq alld Works, Housill. alld 
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Ur ..... Development (Sbri K. K. Shah) : 
(a) and (b). The required information i. being 
collected ... nd will be laid on the Table of the 

Sabhs. 

CHILDREN'S HOSPITALS IN 

GUJARAT 

6057. Shri Narendra Singh Mahida: 
Will the Minister of Health aDd Family 
PI_inl aDd Wor.... Housinl aDd 
Ur ..... Development be pleased to state: 

(a) whether it i. fact that Government 
propose to establish Children's Hospitals in 
Gujarat as 8 pan of the Family Planning 
Programme ; and 

(b) if so, the number of hospitals that are 
likely to be established in Gujarat during 
the financial year 1970-71 ? 

The Minister of Health aDd Family 
P181tD'nll and Wor.... Housinl aDd 
Urban Development (Shri K. K. Shah) : 
(a) There i. no such proposal at present. 

(b) Does not arise. 

FOREIGN EXCHANGE RACKET 

IN DEI.HI 

6058. Shri B. K. D ...... owdhury 
Will the Minister of Finance be plea.ed 
to atate : . 

(a) whether any raid. were conducted 
in January, 1970 by the Central Bureau of 
Investigation in the capital and' other place. 
to unearth a foreign ~  racket ; 

(b) whether any arrests were made in 
this regard ; and 

(c) if .0, the detail. thereof and the 
action taken by Government in this regard? 

The MiDiater of State ia doe lIiDiatry 
of Fi_nce, (Shri P. C. Sethi) : (a) to (c). 
In January. 1970, BODle searcbea were con-
ducted at Delhi by the officers of the Cen-
tral Bureau of Investigation, •• Ii result of 
which foriegn exchange of thb value of about 
Rit.13.39S in currency and t .. vellero·. 
cheques. and Ra.3.221 in Indian currency. 
besides aome documents, were recovered. 
In connection with this case, two personl 
were placed ~  arrest. The case is under 
fllnller investigation. 

OFFER OF EoRElGN INVESTMENT 

IN INDIA 

6059. Shri N. Shiva.,.,. : Will the 
Minister of FiDBDce be pleased to state : 

(a) whether the U. K .• West Germany. 
Italy, Austria. Yogoslavia. Iran. Mghani&-
tan and the United Arab Republic have 
expressed their desire to invest capital in 
India; 

(Ii) if so. what are the specific projec\a 
aponsored by these countries ; and 

Cc) the reaction of Govei"nment there-
to ? 

The Miaister of State in the Ministry 
of Fi_nce (Shri P. C. Sethi) : Ca) and 
(b). During the period January 1969 to 
March, 1970. numbers of eDquries and 
proposals received in the Indian Invest 
ment Centre were 16 from the parties in the 

U. K .• 11 from those in West Germany and 
3 from those in AWltria. During this period 
the Indian Investment Centre did not receive 
any such enquiries or proposals from Italy, 
Yugoslavia, Iron, Afghanistan anil the 
United Arab Republic. Information re-
.Irding offer directly received by Indian 
~  from foreign ~  is not 
known.' 

The, product-wise break up of the' Joint 
venture enquiries and proposals received 
by the Indi.n Investment Centre from the 
partie. in the U. K .• Weat Germany and 
Austria during periods January 1969 to 
March 1970 i. given in the statement laid on 
the Table of the Lok Sabha. [Plar." in 
UIn-"". See. N. LT-3168/70l 

(c) The proposals and enquiries hand-
led by Indian Investment Centre are pre-

~ in nature. As and when a.ny of 
these enquiries and proposal. fructify. they 
will be considered in accordance, with the 
Government's normal policy on foreign in-
veltments and lor collaborations. ,So far 
only the proposal of Messro Steyr Daimler 
Puch A. G .• Austria to manufactOre tractoro 
in India ha. been approved by the Govera-
ment. . 

~~ ~ ~ 

6060. -'" ~ amit: IIllTfim 
1l'-,ft III iI'<I'f;f lIiT Fn" m fit;: 




